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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Dclhi, the 16th June, 1983

G.S.R. 494 (E) —I1 exercise of the prwers conferred by
section 24 of the Passport Act, 1967 (15 of 1967), the Cuntra)
Government hercby mike., the foll swing rules further to a nend
the Passporis Rules, 1980 namely *

I (1) These rales nay be callod the Passporls (Sac nd
Amendmant) Rules, 1933

(2) They shall come inty force on the date of thar
publicatio v in the OM.ial Gazette

2 In Schedule It the Passpors Rules, 1980 for ontrios
aganst SL N 8, the following evries shgll be substituted
namely : —

1 2 3

“8() (a) PassportOfficer, Lucknow  Tho State of Uttur Pra-
(Passport  Office, Luck- desh  (excludimg  +he
now) districts  of  Piybhye,

Shahjahanpur, Maun-
purt, Agra, Mathwua,
Altzarh, Etah, Buls 1d-
shahr, Badaun, Bugtlley

Rampur, Meerat, Gha- '

ziabad. M radabad,
Nainital, Bynor,

1 2 3

Muzaffarnagar, Saha_
ranpyr, Garhwal, Al
mora, Pithoragarh,
Cham lt, Tehni-Garh.
wal, Dehradun and
Uttarkastu

(b) Assistant Passport Oflicer, ~do-
Lucknow (Passp et Ofhe e,
Lucknow),

(c) Public Relations Offi.e, -do-
Lucknow (Passp ort Office,
Lucknow),

(d) Supernmtendent, Lucknow ~du-
(Passpart Offive, Luck-
now).

8(i)) (a) Passport Officer, Bar illy The Dustricty of Pribhi,
(Passport Office, Barcilly) Shahjalianpur, Mam-
puri, Agra, Mathury,
Aligarh, Etah, Buland-
shah, Badaun, Bareilly,
Rampyr, Mcerut, Gha-
ziabad, Moradabad,
Naunnal, BUﬂOr.
Muzaflarnagar, Saha,
ranpur, Garhwal,
Almora, Pithoragarh,
Chamol1, Tohri-Gerhe
wal, Dechradun end
Uttarkashi m the State
of Ultar Prace h

{b) Public Relations Officer, do~
Baiellly (Passprt Office,
Bareilly).

(c) Supermtendent, Barully do-

(Passpoit Offi.e Bareily)

N>,V TV/553/3/82)

A S PUNIA, Dy Sccy

Note: Puincipal tules published vide Notfication No.
GSR 691 (E) dafo’ 11th December, 1981, Gazette

of Tnda 1980 (Extraordingry) Part I, Section 3
Sub-section (1). ’

Subsequently amended by :—

(1) Notfication Ne, GSR 50(E), da tod 7th Feb , 198]
(1) Notification No GSR 469(E), dated 24th June, 1982,
(1) Notilication No GSR 325(E), deted 12th April, 1983
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